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ORDER

No. Estti HC/20 t9l l3J Date: 20 aoll

Ljpon selection in tlre recruitment of Legal Researcher for deputing
\!ith Hon'blc Mr. Justice Prakash Gupta. vidc lctter no. 525 dated
07.0i.2019, Ms.J)oti Sharma has bcen otlerred contracrual en-sagcment as

Legal Rcscarchcr rojoin hcr duties within seven da1-s.

Ms. Jyoti Shama. vide application dated 13.03.2019 has souglrt
extcnsion li)rjoining timc upto l5'r'March,20l9, thcrcaftcr, vidc cmail datcd
2'/.03.2019 & 2nd April.20l9 again requested to alkrw her to join on 30'r'
March,20l9 & 05'hApril,2019 but shc failed to join the duties & her email
dated 02.04.2019 has also been considered and filed.

l hcrclbre, candidature of Ms. Jyoti Sharma for engagement as Legal
Researcher. is hereby cancelled with immediate effect.

I] l Ordcr

$o '!'19
REGISI ldAR (ADMN, )

No. I/A(iii)(a)( 1)05/2U8t eLL Datc: 2 o Lot I

Cop)'to:-
l. Registrar -cum- P ncipal Secrctary to Hon'ble thc ChicfJustice
2.PS. to llon'blc Mr. Justice Prakash Gupta
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RL,GISTRAR (ADMN-)

Copy also fbruarded to thc lbllowings for infonnation and nccessa4'
acllon:-

Rcgistrar (Admn./Class./lixam.). Raiastham High Coult. Jodhpur/
.laipur tscnch. Jaipur.
Systern n nalyst (DIC)). Computcr Clell, Rajasthan High Court.
Jodhpur \1ith direction to upload the same on ollicial \!cbsitc.
Notice Board, Rajasthan t{igh Court Bcnch. Jaipur
Concerned for information
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